National Company Law Tribunal

Allahabad Bench
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CP No. 131/ND/2013

Sri Arun Saxena along with Ms, Nalini, Advocates for the petitioner. Sri
Rakesh Kumar for the Respondent.
Counsel for both parties informs that settlement talks are still going
on and there is also of sudden demise of one of the parties.
In view of this, the parties seeks time for completing the
formality of the settlement.

The matter be listed on 20" February, 2018.
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Date: 22/01/2018 H.P. Chaturvedi,
Typed by Member(Judicial)

Jvori
(Stenographer)



